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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
SOUTHERN ZONE AT CHENNAI

Appeal No. 18 of 2023

IN THE MATTER OF:
P. INDUMATHI,
W/o" Gopal, aged about 29 years,

E l, East Street, Kuzhanthaikupparr,
Vilangalpattu, Vanamadevi Post,

Cuddalore Taluk & District - 607105
E-MaiI id : grrpirl I $ r:*"r:dfu{lrsnir-11, r-un;
Phone Number : 944543308

Versus

1. The STATE ENVIRONMENT IMPACT ASSESSMENT AUTHORITY,
TAMIL NADU
Third Floor, Panagal Maligai,
No.1, Jeenis Road, Saidapet, Chennai- 600015.
Phone : 044- 24359973
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2. STATE LEVEL EXPERT APPRAISAL COMMITTEE,
Through the Member Secretary

Third Floor, Panagal Maligai,
No.1, Jeenis Road, Saidapet, Chennai- 600015.
Phone: 044- 24359973

Email : mstnseiaa,'ri)v ahoo.conr
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ADDITIONAL couNTER AFFIDAVIT FILED oN BEHALF oF t.t and 2nd

RESPONDENTS

I, Deepak S. Bilgi, I.F.s., S/o Mr. Siddappa, aged about44yearshaving office
at, Third Floor, Panagal Maaligai, No.1, Jeenis Road, Saidapet, chennai_600015, do
hereby solemnly affirm and sincerely state as follows;

I am filing this counter affidavit on behalf of the lsr & znd

Respondents of SEIAA-TN herein and as such I am well acquainted with the facts
and the circumstances of the case from the records available in this office.
I deny the averments and allegations stated in this Appeal No.l g of 2021, except
those that are specifically admitted hereunder and put the applicant to strict proof of
the same.

It is respectfully submitted that; the project proponent has applied to State Level
Environment Impact Assessment Authority - Tamil Nadu (SEIAA-TN) seeking
prior Environmental Clearance for the proposed Filed before the Respondent No.l
on 15.07.2021 under the category 92 of Item No .1(a) "mining of Minerals,, of the
schedule to the EIA notification, 2006 for the Proposed quarry operation of Gravel
Laterite & Pebbles quarry Project over an extent of 2.25 ha in patta Land bearing
S.F.Nos.26ll4(p),2'213lf- & 26214 oF c.N. parayam village, cuddalore Taluk,
cuddalore District, Tamil Nadu vide proposal No.sIA/TN/MIN /22123712021 date:
30,03.2023.

It is respectfully submitted that, the petitioner is comparing his case with the
Environmental clearance issued in the neighboring s.F.No. 26511(p),265/2,26313,
to Thiru. v. Manikandan, which is not correct, for the reasons as below,

In the petitioner's field it is reported that, there will 160 nos of Trees
that have to be uprooted, while the field in adjacent s.F. No. of Thiru.
V. Manikandan where EC is issued, there are trees founcl, but the
Proponent has reported that "No trees will be uprooted due to the
quarrying operation" which is mentioned in the page No.2 of approved
Mining plan dated 18.12.2020 (approved rnining pran Enclosed).

ii. In the petitioner's freld it is requested for quarrying to the depth of 7m

iflollmrtlt il,tPAfi Asst5st*t}ll AltlltrtnllY' il;

Panagal Llaligai, N0.1, Jeenis Road

Saidapd, Ch€nnd'.l5
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(5m Above Ground Level + 2m Below Ground Level) as the
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approved mining plan. while the field in adjacent S.F. No. of Thiru. V.

Manikandan where EC is issued, the quarrying permission is sought for

5rn Above Ground I-evel as per the approved mining plan (approved

mining plan Enclosed).

Therefore, humbly prayed that this Hon'ble Tribunal may be pleased to record

and pass orders as this Hon'ble Tribunal may deem to fit and proper in light of the

facts and circumstances of this case and thus render justice.

Solemnly affirmed at Chennai on

this 20th day of Novemb er 2023 8L

Signed his name in rny presence

FIRST &, SECOND

RESPONDENT

BEFORE ME

SEIAA-TN

Member Secretary

stltt ttvtt tltvtnot{ilttt{t I lJtpAfi A5stss}'tt}ll AlllH0llil' il
Panagal Maligai, No'l, Jeenis Ro€6'
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